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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH AT PUNE

IN THE MATTER OF

CHARAN BHATT ..Applicant
Versus

STATE OF MAHARASHTRA AND OTHERS ..Respondents

ADDITIONAL AFFIDAVIT IN REPLY ON BEALF OF
RESPONDENT NO. 3

I Mrs. Swati Balvantrao Deshpande, Age: Adult Occupation:
Service, currently serving as Deputy Municipal Commissioner
missioner having office at Vasai Virar City Municipal
Corporation, Virar (west) do hereby beg to state on solemn

affirmation as under:

1. I say and submit that; I am filling this Additional Affidavit in

Reply to this Original Application filed by the Applicant. I say
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that, I have gone through the contents of Application and
Affidavits filed by the Applicant and the records available
in the office. I am well conversant with the facts of this case
and able to depose the same on oath. I crave leave of this
Hon'ble Authority to file additional affidavit, if necessary. |
deny each and every statement and averments made by the
Applicant in the present Application as the same are false
and baseless. I deemed to have denied all contentions of

this Application unless they are specifically admitted by me

herein after.

2. 1 say and submit that, upon the receipt of Notice dated
09/10/2025 the Letter dated 13/ 10/2025 Reply is submitted to
Maharashtra Pollution Control Board, regarding prosecution
notice for non- compliance of outlet parameters at 30 MLD Bolinj
STP. In the said Reply Notice it is in detailed explained regarding
the mechanical failure of the Claritube Flocculator Bridge
Mechanism and steps being undertaken for rectification. Hereto
annexed and marked as EXHIBIT “A” is the copy of Notice
09/10/2025 and EXHIBIT “B” is the copy of Reply dated

13/10/2025.

3. It is submitted that the Tender is floated for procurement and




203

installation of the new SS Bridge inside the Claritube Flocculator
Bridge, Tub Settler Modules, Module Support, SS Structures,
Flocculator Fiber Sheets, MBBR lateral SS support, sludge sump
lateral SS piping, and other allied works for the 30 MLD STP. The
repair/replacement work is already initiated as per VVCMC
procedures. A new Claritube Flocculator Bridge Mechanism has
already been proposed and the tendering process is underway.
Temporary operational measures are being undertaken to
stabilize the treatment process until the new mechanism is
commissioned. After completion of repair, installation, and
commissioning of the new equipment, the treated sewage will be
maintained strictly within the prescribed discharge standards as
per consent conditions of the Maharashtra Pollution Control

Board (MPCB). Regular monitoring will be carried out to ensure

ectification works, the Bolinj 30 MLD STP will operate efficiently,

and treated water quality will remain within MPCB’s permissible

limits at all times. Hereto annexed and marked as Exhibit “C” is
the copy of Tender Document dated 19/11/2025 and

28/11/2025.

4. In the light of above submissions it is most respectfully prayed
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that, the present Original Application be disposed of finally.

Place: Virar

Date- 16.12.2025

oa¥ e
VERIFICATION MU

I Mrs. Swati Balvantrao Deshpande, Age: Adult, Occupation:
Service,currently serving as Deputy Municipal Commissioner hav
ing office at Vasai Virar City Municipal Corporation, Virar West do
hereby state on solemn affirmation that whatever stated herein
above is based upon the information derived from the official
records, which I believe to be true and correct. The present reply

is drafted as per my instructions.

Solemnly affirmed at Virar )

&y

This 16t day of December, 2025 ) Deponent
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel . 25802272 ey Regional Office, Thane

“Fax . 25805398 ' ! | 5 Floor, Office Complex Bidg..

" Website: '_http:/!ﬁ*lgcb.gov.in T m Near Mulund Check Naka,
E-mail id: rothane@mpcb.gov.in 1 Wagle Estate, Thane-400 604,

“Your Service is Our Duty”

No. MPCBIROTIPR! 2 < [p0 96006 | Date: 09/10/2025
To VAR * [
City Engineer, Q\\?/" I..lFE g
Vasai Virar City Municipal Corporation, \ d
STP 30 MLD. Village Bolinj, _ Your Service is Our Duty
Virar (W), Tal. Vasai, Dist. Palghar.

Yoy e

Sub: Prosecution Notice under the provision of Water (Prevention & Control of
Pollution) Act,1974.

Ref: 1. Consent to Operate granted by the Board.
2. Law Evidence Sample of your STP collected by Board's Officer on
Date 27/05/2025.
3. Prosecution proposal approved by Member Secretary of the Board
on 28/08/2025.

WHEREAS, the Maharashira Pollution Control Board has granted you Consent to
Establish and Operate for provision and operation of Sewage Treatment Plant located in your
corporation jurisdictions, subject to certain terms & conditions.

AND WHEREAS, it is obligatory on your part to provide and operate adequate and
suitable Sewage Treatment Plant to treat the sewage generated in your jurisdiction and to comply
with the consent conditions, so as to achieve standards prescribed by the Board in the Consent.

AND WHEREAS, the officials of the Board at Sub Regional Office, Thane-Il have
inspected to 30 MLD Sewage Treatment Plant located in your Corporation area on
26/02/2025,30.04.2025 and 22/09/2025 and observed that analysis results of 30 MLD STP plant
outlet parameters were not meeting with consented standards Your 30 MLD STPis needs are
not adequate to treat the sewage generated in your jurisdiction, thereby discharging substandard
treated effluent into the local nalla, which further meets to Vasai creek and causing water
pollution. Board officials also has coliected the Law Evidence Samples on 27.05.2025, which
reveals that the parameters are exceeding the limit prescribed by the Board in the Caonsent, details
of STP and analysis results of the year 2005 is given below;

STP Exceeded Parameter

! Name/

. Location |
. : Consented | 26.02.2025 | 30.04.2025 | 27.05.2025 22.09,2025

' EICL‘.ISJ 30 ' Parameters | Standards | Outlet Outlet Outlet Outlet

'stp | Bop .. 10 4, 32, 58 32

| COD . 50 14 116 | 200 128 |

.88 . 20 | 37 28] 20 45 ||
‘| Ammonical | R

Il witrogen | 5 , 7.55 | 53.6| 12.95 8.66
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AND WHEREAS, in view of the above, it has been observed that you have failed to comply
with the provisions under the Water (Prevention and Control of Pollution} Act, 1974 and thereby
discharging untreated/ under treated effluent into the environment/into nearby nalla meets to
Vasai creek and thereby causing water pollution into the environment affecting health of citizens.

AND WHEREAS, you are hereby called upon to show cause as to why prosecution shall
not be fodged against your Municipal Corporation and persons who are responsible for day to day
affairs of the Municipal Corporations under the provisions of the Water (Prevention and Control
of Pollution) Act. 1974,

Your reply to the said prosecution notice shall reach this office within a period of 10 days
from the date of receipt of this notice, failing which, appropriate legal action shall be initiated
against your Municipal Corporations and the persons who are responsible for day to day affairs
of the Municipal Corporations without giving you further oppertunity, which may please be noted.

For and on behalf of
Maharashtra Poilution Control Board

(Kiran?l. Hasabnis)
Regional Officer, MPC Board, Thane

Copy submitted for favor of information to:
1. The Member Secretary, MPCB Board, Sion, Mumbai.
2. The Commissioner, Vasai-Virar City Municipal Corporation, Palghar

Copy submitted to:
1. Joint Director (WPC). MPCB, Mumbai.
2. Assistant Secretary (Tech). MPCB, Mumbai.
3. Law Officer (P&L Divn.), MPCB, Mumbai.

Copy to:
1. Sub-Regional Officer, MPCB, Thane-|l - for information and necessary follow up action.
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To,

Regional OFficer,

Maharashtra Pollution Control Board,
Thane Regional Office,

Thane.

Subject : Reply to Prosecution Notice under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, Regarding 30 MLD STP outlet parameters not meeting cansented standards.

Reference : Your Notice No. MPCB/ROT/PR/251009001. Dated - 09/10/2025.

Respected Sir,

With due respect, we hereby submit our reply to the above-mentioned prosecution notice issued
under the provisions of the Water (Prevention and Control of Pollution) Act, 1974, in connection

with the Bolinj 30 MLD Sewage Treatment Plant (STP) operated under Vasai Virar City Municipal
Corporation (VVCMC).

The said notice has been issued on account of the 30 MLD STP outlet parameters not meeting the
consented standards as stipulated in the consent to operate granted by MPCB.

We would like to inform your office that the deviation in outlet parameters occurred due to a
-. mechanical failure in the Claritube Flocculatoy Bridge Mechanism, which was not functioning
properly since March 2025. This resulted in incomplete flocculation and affecting the outlet water
quality.

The Vasai Virar City Municipal Corporation has already proposed a new Claritube Flocculator
* Bridge for the 30 MLD STP. Once the new mechanism is commissioned, the STP outlet parameters
will fully comply with the consented standards prescribed by MPCB. We have also submitted a

proposal to Government for carrying out Tertiary Treatment at this Bolinj STP and once the
approval is recelved Tertiary Treatment will be implemented.

Meanwhile, temporary operational adjustments and regular monitoring are being carried out to
. . Maintain optimum performance.

" .We assure your office that all necessary steps are being taken to maintain consistent compliance
. with the provisions of the Water (Prevention and Control of Pollution) Act, 1974 and the consent
- conditions issued by MPCB. In view of the above circumstances, we request you to kindly consider
" . _ourexplanation and withdraw the proposed prosecution proceedings,

We . remain committed to operating the STP in an environmenta

- lly responsible manner and
5uring:continuous compliance henceforth,

Thanking you,

O %\m\(ﬁ\ -
I}
Executive Engineer
Vasal Virar City Municipal Corporation
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